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Twenty-first Report of the Commit-
tee on Private Members’ Bills and
Resolutions.

12.48 hrs,

PUBLIC ACCOUNTS COMMITTEE
FIFTH-SIXTH AND FIFTH-EIGETH REPORTS
SHRI SEZHIYAN

1 beg to present the following Reports
of the Public Accounts Committee: —

(1) Fifty-sixth Report regarding
action taken by Governinent
on the recommendatijons con-
tained in their Eighth Re-
port on Chapter II of Audit
Report (Civil), on Revenue
Receipts, 1970 relating to
Customs.

(2) ¥ifty-eighth Report regarding
action taken by Goverument
on the recommendations con-
tained in their Fifth Report
on Audit Report (Civil), 1970
relating to the Ministry of
Works, Housing and Urban
Development.

12.49 hrs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS
TWENTY-FOURTH [REPORT

SHRI AMRIT NAHATA (Barmer):
I beg to present the Twenty-fourth
Report of the Committee on Public
Undertakings regarding action taken
Yy Government on the recommenda-
tions contained in their Sixty-fifth
Report (Fourth Lok Sabha) on Min-
ing and Allhed Machinery Corpora-
tion Limited. .

RE: CORRECTION TO UNSTAR-
RED QUESTION NO. 2206—contd.
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MR. SPEAKER: That is not the
custom here. When the Papers are
laid. they are not read here.

SHR! JYOTIRMOY BOSU (Dia-
mond Harbour): On a point of
order, Sir I see a statement correct-
ing his answer being laid by Shri
K. C. Pant against item No. 4(1).
Under the Rules, he has to read 1t
(Interruptions).

MR. SPEAKER: That has
laid on the Table,

SHRI JYOTIRMOY BOSU: This is
improper and irregular,

been
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The Papers laid on the Table are
not read here,

12.50 hrs.

COMMITTEE ON WELFARE OF

SCHEDULED CASTES AND SCHE-
DULED TRIBES

TweLFTH, THIRTEETH ANp FOURTEENTH
REPORTS

SHRI B. K. DASCHOWDHURY
(Cooch-Behar): I beg to present the
following Reports (English and Hindi
versions) of the Committee on the
Welfare of Scheduled Casles and
Scheduled Tribes:—

(1) Twelfth Report regarding
action taken by Government
on the recommendations con-
tained in their Thirteenth
Report (Fourth Lok Sabha)
on the erstwhile Ministry of
Steel and Heavy Engineer-
ing—Reservations for Sche-
duled Castes and Scheduled
Tribes in Heavy Engigeering
Corporation Limited.



